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THE DEPUTY MINISTBR IN THB 
MUIlSTRY OF BXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : No 
advance intimation bad been received frnm 
tbe israeli Consul in Bnmbay tbat the Con-
1\11 wl.bed to participate ill tl!e ~a  

'_'01' (C . ..t.) 
ritCi of tbe late Prealdent Dr. Zakir Husain· 
The I.raoll Vice Consul gave tbe intima-
tIon of bl. arrival In Delbllate on tbe mor'· 
nlng of 5tb May 1969 and saw the Chief of 
Protocol after 3 P. M. The Vico Consul 
enquired wbetber be could lay a wreath 
and wbetber It would be poslible for him 
to join tbe funeral proCCIsion from Rash-
trapalf Bbawan. 

Tbe Chief of Protocol explainod to the 
Vice Consul that tbe Lying-In· State had 
ceased at I P. M. He could not lay a 
wreatb at tbat late bour, but he could do 
so at tbe arave tbe following mornIng 
along with tbe otber foreiln dlJDltaries wbo 
bad not been able to lay a wreatb In time. 
It was also explained to bim tbat tbe 
Diplomatic Corps was not joining the 
funeral procession and tbat as no Inlfm,,· 
tlon bad been received earlier from COD-
lular Heads of Posts accredited outside 
New Delbl and wbo bad no diplomatic 
representation in the Capital, no provision 
bad been made for tbem to be present at 
tbe burial. In view of tbe late bour il 
would be extremely difficult to make any 
special arran.ement for tbe Israeli Vice 
Consul. 

Tho Vice Consul of hrael appeciated 
tbe position aDd tbanked the Cbief of Pro-
tocol for tbe information. He stated tbat be 
would ,0 tbe followln. mornlna and place 
a wreatb at tbe arave of tbe late President 
zakir Husain. Since tbe Vice consul had 
been aood enouab to call on tbe Cbief of 
Protocol, tbe Chief of Protocol suggested 
tbat as a special case Ihe Vlco CODSul 
could attend tbe 'Namaz·e-Jenaza' at Rasb-
trapati Sbawan. 

It will, tberefore, be seen tbat while 
tbe Cbief of Protocol tried to assist, It was 
really 100 late for bim to do anything more 
for tbe Israel Vice Conlul. 

SHRI M. L. SONDHI (New Delbi) I 
It is a cock and bull story. Sut wbo is 
tbe cock and wbo Is Ibe bull 7 

SHRI SAL RAJ MADHOKi I Ono Is 
cock aad tbe other is bull and tbe story 
Is called tbe cock and bull story. 

Here tbe quostion involved bas two 
aspects-one is tbe aspect of national in· 
terest and tbe otber is tbe question of 
International courtesies and proprieties. 
So far !is natlc;>Dal interests are concerned, 
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[Sbri Bal Raj Madbo]k 
West Asia Is a very important region for 
us. The war tbere has cost us lII0I1 aDd 
tbe closure of tbe Suez Cana I I. costlnl us 
more tbaD Rs. 30 crores every year In tile 
form of increased freigbt. Tberefore, it 
abould be in our interest to seo tbat peace 
prevails In tbis region and tbat can be 
done only If we pay tbe role of a peace-
maker and not R war-monger. I am very 
sorry to say tbat tbe role tbat tbe Goven-
ment of India Is playing in West Asia is 
incompatible witb our own professions aDd 
goes allainst our national interests. We 
bave been taking a very very partisan view 
and we bave been supporting tbe Arabs ; 
wbo bave been taking us to granted all 
alonl tbe line. 

SHRI M. R. MASANI (Rajkot) : They 
are alents provocateurs. 

SHRl BAL RAJ MADHOK: How (rlen-
dly tbe Arabs are was made very clear dur-
log tbe 1965 war. We know tbat Arabs aro 
in tbe Russian pocket. Now, wltb tbe sbirt 
in Russian policy, wben Russia is goIng 
nearer to Pakistan, tbo Arabs will also 
bave to 10 nearer Pakistan. Tberefore, 
our national Interests would demand tbat 
India sbould play tbe role or a peace-maker 
and mediator and not a war-monger and 
tbat In West Asia reaion we sbould not 
take a partisan view, on tbe otber band, we 
sbould bave friendly relations witb Israel. 
Israel is a conutry wbicb bas all alonl been 
(riendly to us. Last year, .. ben we contes-
ted (or a seat in tbe Security Council, tbe 
Arabs put up tbeir own candidate, even tbo-
ugb It was our turn, and it was witb tbo belp 
of Israel, wbo lave us not only tbeir vote 
but canvassed for more votes for us, tbat we 
were able to let .. seat in tbe Security Coun-
cil in spite of tbo opposition of tbo Arabs. 
In view of all tbis. it is bigb time tbat tbe 
Government of India cbanges it. policy 
towarda Isreal and makes friends witb tbat 
country. Tbis policy of maklnll enemies 
all aloDg tbe line sbould stop. 

MR. SPEAKER: No doubt you are 
raising a very important point. But tbe 
Callinl Attention onl, relates to partici-
pation in tbe funeral ceremony of tbe late 
Dr. Zakir Hussain. 

SIlRI ~ RAJ ~  : So, froll! 

tbe point of view of national intereat, tbe 
policy tbat we bave boon (ollowlnl towarda 
West Alia is very wronl. We sbould 
build brid ... witb Israel. We should not 
allow our .. lv .. to be dictated 10 by tbe 
Arabs, so far as our policy in West Asia is 
concerned; particularly wben tbBl'e are 
countries like Ir&ll and Turkey, wbicb are 
MUllim countries, wbicb bave tbe closesl 
relations witb Israel, wby can't we? 

Tbe otber is tbe Question of inlernation-
al courlesy aDd propriety. Wben wo bave 
allowed even Ibe enemies of tbis country 
like Communist Cbina to place wrwatbs 
on tbe bOdy of tbe late President, wben 
tbe repreaontative of Pakistan wbo bas 
come baa been ,Iveo undae prominenco on 
tbe All India Radio, when even a traitor 
ilke Sbri Sbeik Abdulla was given promi-
DOnce 00 tbe All India Radio, on the otber 
side, bero is a COUDtry and a people wblcb 
bas all along been friendly to us and tbls 
is tbe treatment we alve to tbem. Whon 
Sbastriji died, tbey came and joined tbe 
funeral; wben Nebrujl died, tbey came 
and joined tbe funeral. This time tbelr 
Consul was iii and so be sent bis Vic.-
Consul. He came bere and contacted tbe 
Government of IDdia at 10 a. m_ Between 
10 A. M. and 1 P. M. wal Quite a long time 
wben tbey could bave taten a decision and 
allowed blm to place a wreatb on tbe dead 
body of Ibe lale Dr. Zaklr Hussain. Ins-
lead of dolo, any lucb tbinl, tbey deli-
berately avoided taking a decision and tbey 
did nOI allow btm oven to join tbe funeral 
proccsaioD. Tais is a deUberate dllcour-
teay nol only 10 tbe envoy and 1I0vorn-
menl of Israel but also to tbe people of 
bram aDd Ibe people of India, wbo are 
known for tbeir civilised behaviour. We 
know tbat in mouroinl. in gham!, ail diff-
ereD_ are forlOttan_ But bere i8 a case 
wbere people wbo ban conae to partici-
pate In tbe ghoml were not allowed to do 
10. 

And tlol. is not the first lnclde.t of 
tbis type. Some time back, wilen Preat-
dent Zalman Sbazar waoted to visit our 
counle), we refused blm permission. Tben, 
wben tbeir Consul wanted 10 81ve a baD-
quet, we did not live tbem permission. 
This is tbe Iblrd dhcourtny we bave sbown 
to Ihem. 

fp view of ail Ibis, I w8!l1 to I'ut 'DIII' 
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specific questions and I would expect tbo 
hon: Minister to give me specific answers 
to thoso questinn. Flntly, was It a slip or 
ovol-zeal of any officer of tbe Ministry of 
External Affain or it was a deliberate po-
licy of the Government ? 

If It was a case of slip on tbe part of 
any officer, wbat action bas been taken 
against him. Secondly, may ~k  wbe-
tber tbe Government will reoonsider its 
policy towards West Asia and stop taking 
sIdes In Arab Israeli conflict so tbat we may 
be able to playa role of peace· mater and 
bring about peace In that troubled region ? 
Tbirdly, I would like to know wbetber the 
Government are prepared to eztend, if we 
cannot bave full diplomatic relations witb 
Israel just now, the same courtesies and tbe 
same prIvileges wblcb we bave extended to 
G. D. R. and allow tbem to sbift tbeir 
Consular Office to Delbi so tbat sucb 
tbings can be avoided In future. Lastly, 
may I know wbetber the Government will 
exprels regret to tbe people of Israel and 
Government of Israel for this, if I may 
take a cbaritable view, inadvertant discour-
tesy shown to tbem ? 

TUE MINISTER OF EXTERNAL 
AFFAIRS (SUR I DlNESH SINGH): MR. 
Speaker, Sir, 

SHRI M. L. SONDHI: How can 
there be an advance information in tbe 
case of deatm ? 

MR. SPEAKER: Tbe body was Iylna 
in State for three days. 

SHRI DlNESH SINGH l I thoDlht 
we wue discussing a serious matter, which 
did not merit a childisb interruption. 

SHR. M, L. SONDHI: It i& • seri-
0U8 matter. The Import8lK:e of bumour 
I. to ol ... te the debate and to Blve It sub-
stance If he does not ondentand bum-
OUT and undentands only sboutinl, we 
will Iboat. He may be a power behind 
tbe tbnme but he sbould answer this q ..... 
ttoo on merits. It is a question of war 
and peace in Middle-Bast. A small diplo-
matic Incident may escalate Into war. 

SHRI DlNI!lSH SINGH: Sir, tbe hoa. 
Member raised lCVeral matten and I shall 
try to deal witla UleDI as bAeny .. I CIHI 

FUlle,o/3 (C. A.) 
entirely agree witb the bon. Member, Shrl 
B31 Raj Madhok, when he says that we 
sbould assist In bringing peace In West 
Asia and be will appreciate tbe efforts that 
we bave made In trying to brin, peace to 
Well Asia ..... . 

AN HON. MEMBER Question. 

SUR I M. L. SONDHI Anti-semi-
tllm Is your policy. 

SHRI DINESH SINGH: So for as the 
queltion of natinnal interest and diplomatic 
bebaviour is concerned, may I tell bim, 
tbrougb YOD Sir, tbat botb tbe national in-
terest and diplomatic bebaviour bave been 
taken Into full consideration in our rela-
tions witb Israel. It is a matter of policy. 
According to our rules. Sir, tbis is not the 
occasion so disculs it. We bad tbe oppor-
tunity to dicuss it wben tbe demands of 
the Ministry were before the House and 
I explained in great deal wbat our polley in 
this respect was. 

Tbe hon. Mentioned tbat tbere was a 
question of discourtesy to tbe representa-
tive of Israeli Consul in Bombay. May I 
oay that if tbero was any discourtesy, it w .. 
on tbe otlaer aido wbo bad ample tim. to 
inform us of any desire tbat tbey may ba.e 
had to participate In tbe \arins of wreaths? 
We bad Intimations from vadous Govern-
mOllts from all corners of tbe world. Tbe 
people uavolled tbousands of miles to get 
hore. Tbeir intimatioos bad been received 
and they had been duly receivod at tbe 
airport wi tb full bonours. You, Sir, your-
self had taken the trouble to 10 to tbe 
airport to receive lome of the dignitariea and 
some of tbe Speakers, wbo camo after full 
information bad been received ...... 

SHRI M. L. SONDHI : You don't 
al'- IIr08ll8 wbo arei accredited to JOU 
at Bombay 10 come hore, 

MR. SPEAKBR: Order,ordor. The 
wboleiHnuse is interested to hear tbe reply. 
You cannOI disturb like tbls. LeI us bear 
the fnll reply. If YR. Nadbok bas got 
any point wbicb is not clarified, be will 
get up and say, tbis point bas not been 
answered. That will be ben.r. Every 
minnte you get up like tbis. That is 
not proper. The minister has beeD sayu.. 
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that intimations bad been given by otben. 
The body was lying in tbe State for tbree 
days. He has heen explaining tbat. 
(InterruptIon) I am not answering tbe ques· 
tion. I am only suggestinll tbat you sbould 
sit down. Mr. Madbok will ask If tbere is 
any doubt. 

SHRI BAL RAJ MADHOK : He 
says, there was no Intimation. Let me 
correct bim. He bad tbe Information. He 
reached in tbe momlnl and be pve 
the information immediately. If be could 
not let information earlier, it was becauae 
the Consul bimself wanted to come. Beca-
use be was III, be seot tbe Vice-Consul and, 
as soon as he came, be loformed tbe Go-
vernment. May I koow wbetber four 
hours is not ample notice for tbem allowiol 
them to lay a wreatb tbere ? 

SHRI D1NESH SINGH: I was tryiog 
to explain that a mission situated in India 
bad plenty of opportuoities to seod us 
advance intimation after tbe deatb, not be-
fore tbe deatb as one bon. Member tried 
to say from tbere. After tbat, tbey bad 
sufficient opportunity and time to leod us 
any in intimation. Tbere are a number of 
orgaolsations and representatives of lovern-
meots in a consular capaclly situated out-
side Delhi aDd tbey had performed due 
bonours by silDing tbe books that bad been 
placed. Tbe Israel Consul bad daDe tbat 
bimself and tbe necessary racllity existed. 
Tberefore, tbere was no question of our 
wanting to slight the Vice Consul or to 
IIlve any reflection that tbe Israeli people's 
wish to associate a representative 10 tbls 
was not taken care of. Had tbero bMo· .. 

SHRI RANGA (Srlkakalam) Hi. 
cominll bere was Dot informed 7 

SHRI DlNESH SINGH: Tbat Is ex· 
actly wbat I am trying to say. Thero bad 
been no advance Intimation. The bon. 
Member says, and I bave quoted in tbe body 
of tbe reply ...... 

SHRI BAL RAJ MADHOK I He Is 
wrong. I cballenle. 

MR. SPEAKER: You yourself said 
10 O' Clock 00 the third day. Eveo pre. 
,"minl tbat it is correct, J would liar tb;'. 

FIIMrQ/. (C. A.I 

The body was Iyiol in State for tbree days. 
And on tbe tbird day at 10 0' Clock, be 
Informed-a person wbo is Iivinl in India 
and Dot in America or Israel 7 

SHRI D1NESH SINGH : That was 
exactly wbat I was saylOR. Eveo at tbat 
late hour, as soon as tbe Cbief of Proto· 
co1-,-you will appreciate tbe tremendoul 
pressure tbat had been placed 00 the Pro-
tocol Divisioo-, who was mostly at tbe 
Airport of or Rashtrapatl Bbavan, was 
able to receive tbe Israel Vice Coolul, be 
.xtended to bim every facility tbat was 
tben available to bim and be mentioned 
tbat tbere were otber foreiln dilDltaries 
wbo, because oflate arrivals, could Dot "lace 
wreatbs wbile tbe body was lying in State 
and tbat arraogements bad heen made for 
tbem tbe next moroioR and tbat similarly 
tbe Isreal Vice Consul could go tbere. He 
also meotioned to bim about tbe only 
ceremony, tbe only rite, tbat was taking 
place in Rasbtrapatbl Bbavao and sUlaested 
tbat be could join tbat. It was made 
quite clear to him tbat the diplomatic 
corns were not joining tbe procession and, 
tberefore, tbere was no question of join' 
ing tbat. 

Regarding his goiog, you will apprecl· 
ate, tbere were a number of very impor· 
taot personges bere. Security aDd otber 
arranlements bad to be made. Wind· 
screeD cards bad already been Issued. The 
police bad been informed. As tbe last 
moment, to try to make any arrangetDDDt 
would bave boco extrelDely difficult. loa· 
tead of tbe Israeli Vice Coosul gettlnl loto 
more difficulties witbout appropriate arran-
gement, tbis arrangement was suuealed 
to blm aDd be appreciated tbat. 

I can quite appreciate tbat lome boo. 
members would DOt agree witb our policy 
about Weat Asia or Israel, We are quite 
williol to discu.. tbat policy. But I 
would bet! of tbem Dot to mill it up wllb 
sometblos of tbis nature whero tbe Israel 
Coosul bad ample opportunities to Mod us 
informatioo on any participatioo that they 
wanted. 

SHRJ BAL RAJ MADHOIC: Will 
you allow tbem to shift tbeir Consul'. 
office to Delbi, so tbat sucb Iblop are 
avoided in future ? ,lnI.,rupt/fJM) 
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SHRI DlNESH SINGH; Two points 
bad been raised by Prof. Madbok. One 
waa wbetber we would aive Israel tbe same 
facilities tbat we were aiving to tbe trade 
representation of G. D. R. May I say tbat 
Israel baa a Consul bere wbich bas a bigber 
Itatus tban tbe trade representation of tbe 
German Democratic Republic 1 

So far as tbe question of sbifting tbeir 
oftk:o to Delbi is concorned, we have bad 
occasion to discuss it in tbis House and 
I bad expressed earller-tbe Government 
bad come to tbat concluslon-tbat it was 
DOt IICCCSS&ry for tbem to sbift tbeir office 
to Delbl. 

12.30 lin. 

PAPERS LAID ON THE TABLE 

~ e. . of Food Adult_tInn (Amend-
_t) Rulel, 19611 and Certllled A_ 

ats of tbe Deihl DenInpme.t 
Authority 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (DR. S. 
CHANDRASEKHAR): On behalf of 
Sbri K. K. Sbab. 

I bel to lay on tbe Table 
(1) (i) A copy of tbe Prevention of 

Food A dulteration (Amend-
ment) Rules, 1969, publisbed 
In Notification No. G. S. R. 
532 (Enllish venion) and G. 
S. R. 533 (Hindi venion) in 
Gazette of India dated tbe 
8tb Marcb, 1969, under sub-
section (2) of section 23 of 
tbe Preveollon of Food Adul-
teration Act 1964. (Placed III 
LIbrary. See No. LT-1090/69. ] 

(ii) A statement sbowing reasons 
for delay in laying tbe above 
Notification. 

(2) A copy of tbe Certified Accounts 
of tbe Deibl Development Autbo-
rlty for tbe year 1966·67 togetber 
wltb tbe Audit Report tbereon, 
under sub-section (4) of Section 2S 
of tbe Delbl Development Act, 
1957. [[Placed III Library. See No. 
LT-I091/69]. 

KaroIene (Fixation of Celllog Prices) 
SeCOad Ameadmeat Ortler, 1!169 

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND MINES AND 
METALS (DR. TRIGUNA SEN) ; 

I beg to lay on tbe Table a cOpy of 
tbe Kerosene (Fixation of Ceiling Prices) 
Second Amendment Order, 1969, publisbed 
in Notification No. G. S. R. 1040 In Gaze.. 
tte of India dated the 26th April, 1969 
under sub·section (6) of section 3 of tbe 
Essential Commodities Act, 1955. {Ploced ill 
Llbra,y. See No, LT-I092/69. ] 

SHRI M. L. SONDHI (New Delhi) : 
He will ask Parliament (1IIte,rapIIIIllS) Is 
be sorands of beaven 1 

MR. SPEAKER I Order, now. Will 
you kindly sit down 1 I am now on my 
ICiS. Tbere is no point of order. You want 
some discussion. 

SHR1 SRINIBAS MISRA (Cuttack): 
In item No.4, tbe notification Is dated 8tb 
Marcb 1969. Towards tbe fag end of tbe 
session it is being laid. You may kindly 
direct tbem to reiay it In tbe next session. 

MR. SPEAKER ; There Is an explana-
tiOD. Reasons are liven. 

SHRI SRINIBAS MISRA: ID tbe .. 
4 days we caDnot SUlgest any modification. 
It baa to be relaid. 

PIlpen .-der seetloD 619 A of tile eo. .... leII Act. 

THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO): I boa 
to lay on tbe Table a copy of eacb of tbe 
following papers under sub-section (1) 01 
of section 619 A of the Companies Act, 
1956 ;-

m Review by tbe Governmeot on the 
working of tbe National Projects 
CODstruction Corporation Limited. 
New Delbi for tbe year 1967·68 

(2) Annual Report of tbe NatioDal Pro-
jects Coutructlon CorporatioD 
Limited, New Delbi, for tbe yeu 
1967·68 alonl witb tbe Audited 
Accounts and tbe commeuts of 
the Comptroller and Andltot 
Geoeral thereoD. 


